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MR. CHAIRMAN: Before | put the question, Messages from Lok Sabha, Secretary-
General.

MESSAGES FROM LOK SABHA

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha at its sitting held on the 25M of March, 2025

(i)  Passed the Finance Bill, 2025.

The Speaker has certified that the Bill is a Money Bill within the meaning of Article 110
of the Constitution.

| lay a copy of the said Bill on the Table; and

(i) Adopted the following Motion: That this House do extend the time for the
presentation of the Report of the Joint Committee on the Constitution (One Hundred
and Twenty-ninth Amendment) Bill, 2024 and the Union Territories Laws
(Amendment) Bill, 2024 up to the first day of the last week of Monsoon
Session, 2025.

(MR. DEPUTY CHAIRMAN in the Chair.)
The Disaster Management (Amendment) Bill, 2024 — Contad.

MR. DEPUTY CHAIRMAN: The question is:
“That the Bill to amend the Disaster Management Act, 2005, as passed by Lok
Sabha, be taken into consideration.”

The motion was adopted.
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